ACT No. VIII or 1941.

[PASSED BY THE INDIAN LEGISLATURE.] -

(Received the assent of the Qovernor Qeneral on the 31st
" March, 1941.)

An Act to extend the date up to which certain duties
characterised as protective - in the First Schedule
to the Indian Tariff Act, 1934, shall have effect.

WHEREAS it is expedient to extend the date up
to which certain duties characterised as protective

xxxiior  inthe First Schodule to the Indian Tariff Act, 1934,
1034, shall have effect ; : ’

Tt is hereby enacted as follows :—

" 1. This Act may be called the Protective Duties shors titte.
Continuation Act, 1941. »

XXKII of 2. In the First Schedule to the Indian Tariff Act, Amendment
1034, 1934, in Ttem No. 17, and in Item No. 61 (5), and in g 2he First
Items Nos. 63 (2), 63 (3), 63 (6), 63 (9), 63 (10), XXXIT of
63 (12), 63 (13), 63 (17), 63 (19), 63 (20), 63 (21), 63 (25) ***
and 63 (27), and in I'tem No. 74, for the entry or entries
in the seventh column ‘“ March 81st, 1941 >’ the entry

or entries ‘‘ March 31st, 1942 *’ shall be substituted.

~ 3. In section 3 of the Sugar Industry (Protection) Amendment ot
HITO%2 5 ot, 1082, for the figure 1941 ” the figure * 1949 * &eubons Ack
shall be substituted. - o

Price Anna 1 07 13d.
GIPD—L47LD—3-6-41—5,000, '

st e




